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(2) whether it is a fact that there is
a constant threat to the -atmospheric
ozone layer due to industrial Pollutants:

(b) if so, what steps have been taken
by Government at national and interna-
tional level to ban the production of
pollutants affecting ozone layer in the
atmosphere;

(c) whether any research work is
being done by the Central Government
in the direction of protection of ozone
layer; and

(d) if so, what are the details thereof ?

THE MINISTER OF STATE OF
THE  MINISTRY OF ENVIRON-
MENT AND FORESTS (SHRIKAMAL
NATH): (2) There is scientific evidence
that certain gases containing chlorine,
bromine and fluorine, collectively called
Chloro-fluorocarbons (CFCs) and halons
lead to depletion of the ozone layer in
the stratosphere, specially over the polar
regions.

(b) to (d) At the international level
the major initiative was taken by the
adoption of the Vienna Convention for
the Protection of the Ozone Layer
in March 1985, which came into force
in September, 1988, The Covention
provides a gencral framework for ad-
dressing the ozone problem at the inter-
national level through coordinated
research and exchange of information.
This Convention was followed by the
Montreal Protccol on Substances that
Deplete the Ozone Layer, which was
adopted in September, 1987. This
Protocol, which came into force in
January, 1989, lays down a time-table
for stabxhsatlon/reductlon in the pro-
duction and consumption of certain kids
of CFCs and Hilons. Copies of the
Vienna Convention and the Montreal
Protocol are placed in the Parliament
Library for reference.

India is a party to the Vienna Con-
vention. Further, Government have
set-up a Task Force to formulate a
national strategy for the phasing out of
ozone depleting substances and for
adoption of substitute substances/tech-
nologies, including R&D efforts in the
country

Indian research and data collection
about stratospheric ozone goes back
to many decades and is spread over
many institutions and agencies. A
considerable amount of data about
ozone is available from the studies
carried out under the Indian Middle
Atmosphere Programme. The India
Meteorological Department has a net-
work of ‘bzone stations and total ozone
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is measured at five stations. Measre-
ments of vertical distribution of ozone
arc made at.three stations. Conti-
nuous recording of surface ozone
amount is made at six stations.

The Council for Scientific and Indus-
trial ' Research through its network of
laboratories is engaged in R&D work
relating to  substitute for ozone deple-
ting substances.
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River Valley Project for Afforestation

*32. SHRI SANTOSH KUMAR
SAHU: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased
to state:

(a) whether it is a fact that Govern-
ment have been assisting State Govern-
ments under the River Valley Project
for afforestation for soil conservation
in catchment areas;
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(b) if so, the details thereof alongwith
the details of arca brought under this
scheme so far and proposed to be
brought in Orissa; and

(c) whether any such proposal has
been received from the Orissa Govern-
ment in this regard and the details of
action taken/achievements made to
cover the catchment areas of some flood-
prone areas of rivers in Orissa?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRON-
MENT AND FORESTS (SHRIKAMAL
NATH): (a) Yes, Sir.

(b) A centrally sponsored scheme of
Soil Conservation in the Catchments
of River Valley Projects (RVP) is under
operation in 27 catchments covering
17 States including Orissa since the
Third Plan period. The physical and
financial progress with reference to
Orissa is as follows:

Physical Financial
area Rs. in
(area in Lakhs
000 ha.)

(i) Agricultural land
(upto 1990-91) 91.07
(ii) Non-agricultural
area . . . 107.17

198.24 2,317.95

An area of 12000 ha. is to be taken up at
a cost of Rs. 350 lakh during 1991-92
in Orissa.

(c) Proposal from Govt. of Orissa
was received for catchments of Brah-
mani, upper Kolab and Indravati under
RVP Scheme in 1985. The proposal
was not acceded to, as it did not
form part of the approved list of catch-
ments under RVP,

Indian Railways Welfare Organisation

*33, SHRI P. UPENDRA : Will the
Minister of RAILWAYS be pleased to
state :—

(a) whether the railways have started
a new organisation called the “Indian
Railways Welfare Organisation® to
construct houses for serving and retired
railway employees ;

(b) if so, the response received from the
beneficiaries thereto ;



